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SHRI M. RAM GOPAL REDDY: By 
sea erosion, India is becoming smal­
ler and smaller as it is eating away 
the land. When Mr. Y. B. Chavan was 
the Chief Minister of Bombay pro­
vince, he tackled this sea erosion pro­
blem and saved Bombay city. I want 
to know whether a similar type of 
actfon will be taken by this Govern­
ment in consultation with the Maha­
rashtra Government.

SHRI SURJIT SINGH BARNALA: 
This is a suggestion for action.

Prices for Agricultural Products re­
commended by National Commission 

on Agriculture

*311. SHRIMATI MRINAL GORE: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether the National Commis­
sion on Agriculture has recommended 
prices for the agricultural products 
such as wheat, rice and jawar;

(b) if so, the details thereof; and
(c) whether there has been any 

opposition from the agriculturists?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) to
(c). The National Commission on Agri­
culture was appointed to examine 
comprehensively the current progress 
of agriculture in India and to make 
recommendations for its improvement 
and modernisation with a view to pro­
moting the welfare and prosperity of 
the people. The recommendations 
made by the National Commission on 
Agriculture relate to general policy 
and the principles that may be fol­
lowed in formulation of policies in a 
time perspective of 25 years upto the 
turn of the century.

The Commission was neither expect­
ed to, nor they have recommended any 
prices for various agricultural pro­
ducts. Prices for various agricultural

products are recommended by the 
Agricultural Prices Commission on a 
year to year basis.
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MR. SPEAKER: The question is: 
have you fixed prices for other ce­
reals?

SHRI SURJJT SINGH BARNALA: 
That was not the question; otherwise.
I would have found out. The ques­
tion was wrongly put—  (Interrup­
tions).
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SHRI SURJIT SINGH BARNALA: 
As the hon. Member had already ad­
mitted, the question was basically put 
in a wrong manner. The question was 
with regard to National *Commission 
on Agriculture. That is why that in­
formation was not supplied. I do not 
have all these details. Rire prices 
were Axed last year, last time; wheat 
prices were fixed last time; the prices 
of some cereals were also fixed last 
time.
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AIR. SPEAKER: That, he will give 
you.
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SHRl K. GOPAL: I wish the hon. 
Minister has gone into the spirit of 
the question instead of going into tech­
nicalities. Even the hon. lady mem­
ber said that what she meant was 
Agricultural Price Commission and 
not National Commission on Agricul­
ture. Can I put him a straight ques­
tion. Will the hon. Minister tell us 
whether the rank discrimination bet­
ween the subsidy that you pay for 
wheat and the subsidy that you pay 
for paddy, will be removed? If I re­
member right, the subsidy that is paid 
to wheat is Rs. 29 whereas you are 
paying only four pise for rice. This 
is rank discrimination towards the 
southern states. Will the hon. Minister 
tell us how much time he will take to 
take a decision to see that rice sub­
sidy is at par with wheat subsidy?

SHRI SURJIT SINGH BARNALA: 
That question does not arise.

SHRl K. GOPAL: How can he say?
You can say. . (Interruption^)

MR. SPEAKER: I had no objection 
for his answering: it does not arise 
out of this question.
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SHRI K. GOPAL: You can say that, 
not he-----(Interruptions)

MR. SPEAKER: The Minister can 
aay that he wants notice because the 
question put by you does not arise 
from Q. No. 311.

MR. SPEAKER: Do not record. 
(Interruptions) **

SHRI KRISHAN KANT: May I
know from the hon. Minister what is 
the basis of calculation and how is 
the price fixed on the basis of inputs 
and what return do you give to the 
agriculturists in relation to the agri­
cultural prices and industrial prices?

SHRI SURJIT SINGH BARNALA: 
The National Commission on Agricul­
ture has mentioned that agricultural 
price policy should be kept in view in 
its impact on the general price situa­
tion and the economy as a whole. It 
should be in consonance with the 
country's overall economic policy and 
should facilitate growth with stability. 
This major aim of the agriculture price 
policy should be to correct distortions 
which are generally socially or eco­
nomically harmful and whicK emerge 
from time to time because of the im­
perfections of the market mechanism. 
Being parts of the same policy the 
interests of the producer should be 
safeguarded through the price support 
operations when there is a shortfall 
in the prices and the interests of the 
consumer particularly the vulnerable 
sections of the population should be 
protected through the procurement 
and distribution systems and the part 
of the marketable surplus at below 
the market price when there is sharp 
rise in prices of basic necessities such 
as cereals. All these things are taken 
into consideration, so the consumers 
interest as well as producers Interest 
is taken into consideration and the 
market prices are fixed.

MR. SPEAKER: Q. No. 313 

(Interruptions)
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•♦Not recorded.




